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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL
JODHPUR BENCH : JODHPUR

‘

Date of order : 23.03.99

O.A. No. 287/98

Chhaju Ram son of Shri Jangli Ram Ji by caste Meghwal (S.C.),
aged .about 46 years, at present working as J.I.T (TNCR) at
Hanumangarh Junction. ' ’ .

- _ 4 'ees Applicant.
ver sus

1.  The Union of India through the .General Manaéérﬂ Northern
Railway Headquarter Building, Baroda House, New Delhi..

2. The Secretary,'Ministfy of Railway, Govérnment of India, Rail

Bhawan, New Delhi. . ' '

The Divisional Railway Manager, Northern Railway, DRM's

w
.

Office, Bikaner.

s “’;*;7\\£\\ The Divisional Personnel Officer, Northern Railway, DRM's
z7 gl |
yd ;?*"& Office, Blkaner. '

/
\Shrl Manphul Slngh Bhadu, Ex-Member of Parliament, resident

_{f \ u,f Suratgarh, District Sr1 Ganganagar.

... Respondents.
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:

Mukesh Dave, Adv. Brief holder for Mf. S.N. Trivedi, Counsel
for the applicant.
Mr. V.D. Vyas, Counsel for the respondents Nos. 1 to 4.

None present for the respondent No. 5.
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CORAM:

Hon'ble Mr. Gopal Krishna, Vice Chairman.
Hon'ble Mr. Gopal Singh, Administrative Member.

ORDER
(Per Hon'ble Mr. Gopal Krishna)

Applicant, Chhaju Ram, in this application under Section 19
of the Administrative Tribunals Act, 1985, has challenged the
C}KNﬂ+€ order of his transfer at Annexure A/l dated 18 6.98 by which he
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,;fij';ﬂ*@?é§§ransferred from Hanumangarh to Hissar.
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2. nghave heard the learned counsel for the parties.
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3. ='L is evident from .the record that the applicant had

rfqpeé ed for his posting at Bikaner and thereafter, he has been

- ~~  R/1l. The grievance of the applicant has been redressed.

Lo~ . , _
‘,'f,_ ;%é¥ 4. The O0.A. 1is, therefore, dismissed as having become
» infructuous. No order as to costs.
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(Gopal Singh) _ (Gopal Krishna)
Adm. Member Vice Chairman
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S “Praféferred to Bikaner by an order dated 30.10.98 at Annexure
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